
in form of profit And dividends, and 
the amount of foreign exchange earn­
ed by India during this period, year- 
wise as a result of the operations of 
these Corporations?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): (a) As on 31-3-1976 
(latest period for which information 
is available) there were 171 Subsidia­
ries and 481 Branches of foreign com­
panies operating in India. There is no 
precise definition of multinational 
corporation. Hence for the purpose 
of the question, information is given 
about foreign companies.

(b) According to fffe Heservfuank, 
the total remittances towards profits 
and dividends effected by foreign
companies during the last three years 
were as below:

(Rs. crores)
1973*74 45-57
1974-75 20-63
*975-76 34*42

Information about the foreign ex­
change earned by these companies 
during this period is not readily avail­
able.
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Staff working in Export Inspection 
Agency

776. SHRI VAYALAR RAVI: Will
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state

(a) whether Export Inspection 
Agency is treating its staff engaged in 
inspection work and laboratory work 
as two different categories and their 
working conditions and other facilities 
differ; and

(b) if so, the reasons therefor?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA­
RIA) (a) and (b). The staff engag­
ed in inspection work and the staff 
engaged in laboratory are shown se­
parately under the various schemes. 
Their nature of duties varies from 
post fo post depending upon the res­
ponsibilities and functions attached 
to them. The working hours also 
vary for the same reasons.

Staff carrying field and tour respon­
sibilities draw travelling allowance 
and other allowances as may be appli­
cable to their respective posts. The 
pay and other service conditions of all 
staff are governed by the sanctions 
issued by the Export Inspection Coun­
cil from time to time.

Indian Airlines Flight Connections to 
Madhya Pradesh

777. SHRI PARDYUMNA K. BAL: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) the basis on which Indian Air­
lines flight connections have been 
established recently to four places of 
Madhya Pradesh inspite of the adverse 
opinion of the experts submitted in 
a report earlier; and

(b) the extent of loss of revenue 
per month to Indian Airlines as a 
result thereof?

THir MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): (a)
In order to provide much needed air 
connections in Eastern Madhya 
Pradesh, the route of Indian Airlines 
daily HS-748 service Delhi-Gwalior- 
Bhopal-Indore-Bombay and return 
was re-adjusted by omitting Gwalior 
and including Jabalpur and Raipur on 
two days a week.

(b). Since Jabalpur and Raipur 
were linked only in May, 1977, the 
financial results are not yet known.

Proposal to repeal Enemy Property 
Act. 1966

778. SHRI BASHIR AHMAD: Wili 
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state whether 
Government propose to repeal the 
Enemy Property Act, 1966?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN




